IList of cases where Case Management Hearing was held during the month of April-2024
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ISH. SANJEEV KUMA! i ICS COMM-03.03.2023 [CAPITAL 108.04.2024(08.04.2024{14.05.2024]
IAGGARWAL, DISTRICT [Extension[Recovery  [399/2023 ICAPBLES
WUDGE (COMMERCIAL [Block, Tis| [NDIA  PVT|
ICOURT)-01 [Hazari ILTD. VS|
[Courts, INITASHSA
[Delhi ICONSTRUCTI
ION
I301, [Suit forCS COMM-+20.11.2020 [THE POLOf-------  [15.05.2024 [21.05.2024 [03.07.202 [24.07.2024 [24.07.202f------
tension[Recovery  [1722/2020 LAUREN CO| 23 23
lock, Tis| S. M/S|
[Hazari [HOME NEEDS|
[Courts,
[Delhi
I301, [Suit forCS COMM-01.03.2023 108.05.2024/08.05.2024/01.06.202 [02.07.2024 [02.07.20
tension[Recovery 1378/2023 b ¥
lock, Tis|
[Hazari
ICourts,
IDelhi
1301, [Suit forCS COMM-i0.11.2022 PAGDISH [--------  [17.05.2024 [17.05.2024 [17.05.2024[30.05.2024 [30.05.20 f-----
[Extension[Recovery  [2476/2022 ISINGH VS| 24
[Block, Tis| IM/S.
[Hazari IDIAMOND
[Courts, IPOLYMERS
Delhi ILTD.
1301, [Suit forCS COMM-f13.12.2021 ELLNESS  |--------- [05.06.2024[06.06.2024/08.07.202 [29.07.2024 [29.07.202}--------
tension[Recovery  [5232/21 IPATHCARE 23 u
lock, Tis| [[NDIA LLP VS|
[Hazari ELLNESS
[Courts, IDIAGNOSTICS|
Delhi ILTD.
2 |[SH. RAJESH KUMAR GOEL,CENTRAL INIL
IDISTRICT JUDGH
((COMMERCIAL COURT)-02
I3 [Sh. ILLA RAWAT, DistriciCENTRAL 1303, uit forCS COMMjo7.11.22 ICANARA 130.04.24f [28.05.24 | 23.07.24  [23.07.24 [--—------
Wudge, Commercial Court-03 [Extension[Recovery  [2459/2022 BANK v/q
Block, Tis| IM/S
[Hazari ISCENTED
ICourts, ISEASON
IDelhi
1303, [Suit forCS COMM-25.01.2024 [RISHI PALj05.04.24- 6.05.24 27.05.24  [27.05.24
[Extension[Recovery [150/24 ISINGH
Block, Tis| [V/SMCD
[Hazari
[Courts,
[Delhi
1303, [Suit forCS COMM-08.03.2022 [M/S 29.04.24 [03.06.24 23.07.24  [2307.24
tension[Recovery 840/22 [HARBANSH
lock, Tis| ILAL AND|
[Hazari ISONS V/§
ICourts, ISAROJ JAIN
[Delhi
1303, Suit forlCS COMM-+22.09.23 IS. K RAHIM|30.04.24| [04.06.24 24.07.24  [24.07.24
tension[Recovery  [1262/23 /S M/S|
lock, Tis| IDAYAL
[Hazari ICLOTHERS
[Courts, [EXPORT
IDelhi
1303, [Suit forCS COMM-09.08.23 IRAJESH  KRi09.04.24| [13.05.24 [27.05.24  [27.05.24
[Extension[Recovery  [1142/23 IGUPTA  V/S§
Block, Tis| IMCD
[Hazari
[Courts,
IDelhi




Sr.
No

Court

District

Court
Room

Case Type

Case No.

Date of Petitioner
Registratio
n

Name VS
Respondent
Name

Date of Case Management Hearing

[MS ANIL KUMAR SISODIA,CENTRAL 1304 ICS DJ|30.08.2018{SANT [PE- [BEFORE [BEFORE 28.05.2
[DISTRICT JUDGE), [EXTENSI 15992/2018 INIRANKARI [024 1.05.202[PE- [DE- [28.05.202(024 &
ICOMMERCIAL COURT-04 [ON IMANDAL a4, 01.05.202/18.05.20 4 29.05.2
[BLOCK S. l02.05.2024, 24 024
THC INIRANKARI a, 2.05.202]
[IDELHI [DHAM & 3.05.202}4,
ORS 2] &103.05.202
i
04 [RECOVERY [CS(COMM) [31.03.2023 [KIRAN 4.04.2|PE- IBEFORE [BEFORE [BEFORE- [02.07.2 [NA
[EXTENSI I561/2023 [ROADWAYS |024 06.05.20 [PE- [DE- 2.07.202 [024
N IPVT LTD VS. 124 &{07.05.202[22.05.20 |4
[BLOCK [TRANZTACO 107.05.202(4 24
THC IMMERCIAL %1 DE-|
[DELHI IVEHICLE [21.05.202
IAPPLICATIO| %8 &
I 1T
04 IRECOVERY [CS(COMM) (09.08.202 [MS SUPER[05.04.2 PE-BEFORE [BEFORE BEFORE [03.07.2 [NA
[EXTENSI 1140/2023 |3 INDIA SHOEo024 108.05.20 [PE- [DE- 103.07.202 (024
ION IMATERIAL 24,09.05. [13.05.202 [27.05.20 |4
[BLOCK [PVT LTD VS, [2024,10.04 24
THC .J. TRAD: 5.2024
[DELHI ILINKS PVT| [DE-
ILTD [24.05.202
04 IRECOVERY [CS 10.08.2023[SHRI RAM|06.04.2[PE- BEFORE BEFORE [BEFORE- [05.07.2 [NA
[EXTENSI COMM)- E([SHORE 024 104.05.20 [PE- IDE- 05.07.202 024
ION 151/2023 HARMA 24  DE-04.05.20 [30.05.20 |4
[IBLOCK IVS. THE [30.05.20224 24
THC [EXECUTIVE U AND|
[DELHI [ENGINEER [31.05.202
E & M) 4
04 |IRECOVERY [CS 19.08.2023 [RAJESH 29.04.20|PE- IBEFORE [BEFORE [BEFORE [15.07.20
[EXTENSI COMM)- [KUMARW 24 5.6.2024 |PE- [DE [15.07.202 (24 INA
[ON 1169/2023 IGUPTA VS| & 05.06.2024/02.07.202 4
[BLOCK IMCD 6.06.2024 .
THC [DE-
IDELHI 2.07.2024
04 [RECOVERY [CS(COMM) [12.12.2023 M/S R P223.04.2[PE- IBEFORE [BEFORE [BEFORE [31.07.20NA
[EXTENSI n574/2023 INGHAL (024 109.07.202|PE- IDE- 31.07.202 |24
ION UILDERS u &[10.07.202[24.07.20 4
[BLOCK [PVT LTD VS, 10.07.202(4 24
THC IMUNICIPAL %1 DE-|
[DELHI ICORPOATIO [23.07.202|
IN OF DELHI %3 &
04 [RECOVERY [CS(COMM) (09.05.2023[NARESH 130.04.2[PE- [IBEFORE [BEFORE [BEFORE [02.08.2 NA
[EXTENSI [767/2023 ICHAND 024 104.07.202[PE- [DE- 102.08.202(024
ION IGUPTA VS, %3 &05.07.202[20.07.20 4
IBLOCK |[SURESH l05.07.202(4 24
THC ICHAND 4 DE-
[DELHI IGUPTA [19.07.202
4 &
1304 IRECOVERY [CS 09.01.2024[M/S SHAKTI25.04.2 ';E- BEFORE [BEFORE [BEFORE- [22.07.20[NA
[EXTENSI COMM)- [TRADING [024 103.06.20 [PE- [DE- [22.07.202 24
ION u8/2024 ICO VS. M/S 24 AND{04.07.202/08.07.20 4
IBLOCK [SHELLZ 104.06.20 14 24
THC INDIA PVT, 24 DE-|
[IDELHI ILTD. 8.07.202]
%3 AND|
04 [RECOVERY [CS(COMM) 03.07.2023§ANDEEP 6.04.2|PE- [IBEFORE [BEFORE [BEFORE [27.07.20[NA
[EXTENSI 1974/2023 JAIN VS./0o24"  04.07.202|PE- IDE- I27.07.202 [24
[ON IMCD %3 &j05.07.20218.07.20
[BLOCK 105.07.202(4 24
[THC 4 DE-
IDELHI 16.07.202
4o

I5 [SH. UMED SINGH GREWAILCENTRAL INIL
[IDISTRICT JUDGE|
(COMMERCIAL COURT)-05

6 [MS. BARKHA GUPTA,(CENTRAL INIL
IDISTRICT JUDGE |
((COMMERCIAL COURT)

7 [SH. MUKESH KUMAR|CENTRAL 1302 ICS(COMM) |1376/2023 [16.10.2023 [VIKASH 05.03.20[15.07.2024 [15.07.2024 [15.07.2024{30.07.2024 [05.08.20 [06.08.2024
IGUPTA, DISTRICT JUDGE, ISHRA  VSf24 24
ICOMMERCIAL COURT-07 ICHOLAMAND

IALAM MS|
IGENERAL
[NSURANCE
1302 ICS(COMM) [322/2022 21.02.2023 [M/S 05.03.20[17.05.2024 [17.05.2024 [17.05.2024[22.07.2024 [25.07.202[11.07.2024(]

IMADILIVES |24 28 IDE) )
ICARE [22.07.2024
IMANUFACTU (FA) &
RING PVT| [25.07.2024
ILTD. VS M/S| (FA)
ISETHI

L AcoNnoTRG
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1302 ICOUNTER [12/2023 21.02.2023 [M/S SETHIj05.03.20[17.05.2024 [17.05.2024 [17.05.2024[22.07.2024 [25.07.202[11.07.2024(]
CLAIM AGENCIES VSj24 4 DE) )
M/S 2.07.2024
IMADILIVES (FA) &
'ARE 5.07.2024
IMANUFACTU (FA)
RING PVT|
Tn
|8 [SH. AMIT KUMAR, DISTRICT|Central NIL
WUDGE, COMMERCIAL
ICOURT-08
lo [SH. DEEPAK GARG,|Central 1309 THIRDICS (COMM.) [CS/COMM/5/01-04-2023 [M/S 15.04.20 [PE TTHIN ITHIN Jon requeston
IDISTRICT JUDGE), [FLOOR [73/2023 IKANCHAN 24 101.06.2024 THREE [THREE fter thefrequest
ICOMMERCIAL COURT-09 [EXTENTIO IFASHION PVT] WEEKS EEKS [conclusion [after the]
IN BLOCK ILTD \E of evidene [conclusio
ISARITA of
'ADERA levidene
1309 THIRDCS (COMM.) [CS/COMM/4[12-10-2021 [ANNU JAGGI 15.04.20 [PE WITHIN ITHIN jon requeston
IFLOOR l142/2021 ISOLE PROPJ24 7.05.2024[TWO TWO fter thejrequest
[EXTENTIO IM/S SHRI| WEEKS EEKS [conclusion [after the|
IN BLOCK ISHNU of evidene [conclusio
ICONTRACTO of
RS Vs H| levidene
IDELHI
AITNICTDAT
1309 THIRDICS (COMM.) [CS/COMM/1[11-08-2023 [AGGARWAL [16.04.20 [PE TTHIN ITHIN Jon requeston
[FLOOR 156/2023 IBROTHER Vsi24 9.05.2024[TWO TWO after thefrequest
[EXTENTIO IRADHIKA A WEEKS EEKS [conclusion [after the]
IN BLOCK VEWELERS [10.05.2024 of evidene [conclusio
DE of
0.05.2024 levidene
1309 THIRD|CS (COMM.) [CS/COMM/4[14-03-2023 [VIVEK 24.04.20[PE TTHIN ITHIN fon requeston
[FLOOR 9/2023 [KUMAR JAINj24 [20.07.2024[FOUR [FOUR fter thefrequest
[EXTENTIO s EEKS EEKS  fconclusion fafter the]
IN BLOCK IKULBHUSHA [24.07.2024 of evidene [conclusio
IN SINGH| DE m  of
ICHADHA 105.08.2024 levidene
1309 THIRD|CS (COMM.) [CS/COMM/6[27-02-2021 [RAVI 25.04.20PE TTHIN ITHIN fn requeston
[FLOOR 87/2021 IGROVER Vs Al24 [20.05.2024[THREE [THREE fter thejrequest
[EXTENTIO IK GUPTA AND| WEEKS EEKS  [conclusion fafter thef
IN BLOCK IORS of evidene [conclusio
of
levidene
09 THIRD|CS (COMM.) |CS/COMM/1[10-06-2021 |[KRIPA _ RAM[25.04.20[PE
[FLOOR [702/2021 IRAMJI DASS]24 1.07.2024
[EXTENTIO Vs EXQUISITE| ,TO
IN BLOCK [ENTERPRISE [15.07.2024
IS PRIVATE| DE
ILIMITED 1.08.2024
[TO
9
1o [SH. AJAY PANDEY,Central INIL
IDISTRICT JUDGE |
ICOMMERCIAL COURT
1 (SH. SANJAY SHARMA Central 1310 ICS (COMM) [S (COMM)/6312(;8-02-2022 [MUNICIPAL (05.04.20F IPE- |As perr
[IDISTRICT JUDGE, ICORPORATIO |24 9.04.2024/order,
ICOMMERCIAL COURT IN OF DELHIJ| [DE- [Plaintiff
s M/ 14.05.2024 [will filg]
JANANT ist of]
ISCIENTIFIC witnesses
[TRADERS within twe
\E
310 ICS (COMM)  [cS (COMM)/1586/%14-12-2023 [State Bank Ofj06.04.20 IPE- |As perr
India Vs Lyndaj24 129.04.2024 order,
IChingthianma [08.07.2024/Plaintiff
wi Hangzo will filg]
ist off
itnesses
within twol
L
1310 ICS (COMM) [cS(COMM)4532(26-11-2018 [RAM AVTAR[08.04.2 [23.04.2024[PE- IAs petf
IGUPTA Vsjo24 [23.04.2024/order,
ISUPER 30.04.2024/Plaintiff
[INDUSTRIES 116.05.2024 [will filg]
JAND ANR. ist off
witnesses
within twol
\E
310 ICS (COMM)  [°S (COMM)37112(01-02-2022 [ICICI BANK V§09.04.20 IPE- IAs per
IM/S GUILDERj24 30.04.2024/order,
IGROUP 107.05.2024 [Plaintiff
will  fild
ist of]
witnesses
within twe
L



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
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ICOURT)

1310 ICS (COMM) COMM)3620305-01-2024 [Madhav  Life18.04.20 [PE- IAs peq]
IStyle Pvt Ltd24 6.05.2024order,
s Manjeet] [Plaintiff
ISingh Narang land
[Defendant
il filg
ist of]
10 ICS (COMM)  [c5 (COMM)34517318-09-2021 |ADVANCE  [23.04.20f IPE- lAs pey]
[EPC 24 [10.05.2024 prder,
ICONTRACTS Plaintiff
IPVT LTD Vs land
IPROLITE IDefendant
JAUTOGLO will file]
[LIMITED ist off
2 [SH. RAVINDER BEDIL,(Central INIL
IDISTRICT JUDGE |
ICOMMERCIAL COURT
13 (SH. SANJEEV KUMAR|Central INIL
ISINGH, DISTRICT JUDGE,
ICOMMERCIAL COURT
g4 SH. ASHUTOSH KUMAR,West 201 ICS (comm) [CS 21-10-2023 [M/S  SHREE[22-04- [Nil (03-07- il Inil il il
IDISTRICT JUDGE [Extn Block COMM)/78 ADHAV 2024 2024
((COMMERCIAL COURT) 8/2023 IQUICK
JRESOLUTION
ISERVICES
[PVT. LTD V:
ISTATE BANK|
i INDIA
ICS (comm) [CS 18-10-2022 [CANARA 24-04- [Nil l14-05-2024nil il il il
COMM)/83 IBANK Vs M/S2024
8/2022 ISTREET
[HAWKERS
ICUISINES
JAND ORS
15 [MS. HEMANI MALHOTRA,West [209 ICS COMM |598/2023 ISITA RAM[27-02- |NIL 9-05- INIL INIL INIL 9.05.2024
IDISTRICT JUDGE [Extn Block JAND 2024 2024 land
I(COMMERCIAL COURT)-02 ICOMPANY P [21.05.2024
ILTD \E| [P.E
[BANSLA 13.07.204
[[NTERIO [FOR D.E
[CS COMM 16/2023 14-09-2023 [VIKAS 14-03- [NIL 7-05- INIL INIL INIL [15.05.2024
JAGGARWAL [2024 2024 IP.E 05
VS MANAGER] 106.2024
IBANK O [FORD.E
[BARODA
ICS COMM 208/2023  [29-03-2023 [NOVA  CARE[o1-04- [NIL 20.05.2024|NIL INIL INIL [27.05.2024
[HEALTHCAR [2024 land
[E SOLUTIONS| 05.06.2024
P LTD V§ P.E
ICROSSLAY 9.07.2024
IREMEDIES & 24-07-
[LTD [2024 FOR|
ho
16 SH. DIG VIJAY SINGH,West INIL
[DISTRICT JUDGE
I((COMMERCIAL COURT)-03
7 |[SH. SANJAY JINDAL,[West INIL
IDISTRICT JUDGH
((COMMERCIAL COURT)
18 |SH. AJAY GUPTA, DISTRICT|West INIL
WUDGE (COMMERCIAL
ICOURT)
19 [SH. NARESH KUMARWest INIL
[MALHOTRA, DISTRICT]
WUDGE (COMMERCIAL



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
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20 [SH. ANURAG SAIN,[NEW DELHI ICS(COMM) [562/2023 [18.10.2023 [MODERN 5.04.20] INAL

IDISTRICT JUDGE| [TRADING 24 NE NE [FILED IGIVEN INOT JARGUMEN|
((COMMERCIAL COURT)-01 ICOMPANY Vs WEEK WEEK IGIVEN [T/ ]
ISTAPLES AND| 6.06.2024]
IPACKAGING
ISOLUTIONS
ICS(COMM) [548/2022  [08.06.2022 [AIWA 08.04.2 WITHIN ITHIN [NOT IDATE NOTDATE [FINAL
ICONSUMER |024 IONE IONE [FILED IGIVEN INOT IARGUMEN(
[PRODUCTS EEK EEK IGIVEN [T/ ]
[LLP THRU AR| [07.08.2024
JUMA
ISHANKAR Vs
/S
1AChAMDA
ICS(COMM) [365/2023 |03.07.2023 [PRAYAG [12.04.20 WITHIN ITHIN [NOT IDATE NOTDATE IFINAL
IPOLYTECH |24 IONE IONE [FILED IGIVEN INOT IARGUMEN(
[PRIVATE EEK WEEK IGIVEN [T/ |
[LIMITED V5 103.08.2024|
ICELGENE BIO|
ICS(COMM) [|385/2023 08.07.2023 [TCI EXPRESS[15.04.20WITHIN [WITHIN [NOT IDATE NOTDATE [FINAL
ILIMITED  Vs24 NE NE [FILED IGIVEN INOT IARGUMEN(
[PRACTIDESK EEK WEEK IGIVEN [T/ ]
ISOLUTIONS [26.07.2024
[NDIA LLP
21 [SH. VIDYA PRAKASH,/NEW DELHI |25 ICS (COMM.) |394/2023 |02.05.2022 [SYNC IN27.04.20(WITHIN ITHIN [NOT IDATE NOTDATE MISC.
[DISTRICT JUDGE| IDESIGN PVT)24 IONE IONE [FILED IGIVEN INOT IAPPEARA
((COMMERCIAL COURT) ILTD. EEK WEEK IGIVEN INCE
Vs 02.09.2024
SAMSUNCG|
IINDIA
I[ELECTRONIC
RESEDN
ICS (COMM.) |231/2023  [18.04.2023 |PRAYAG 05.04.20(WITHIN ITHIN [NOT IDATE NOTDATE IMISC.
IPOLYTECH |23 IONE IONE [FILED IGIVEN INOT IAPPEARA
IPRIVATE EEK EEK IGIVEN [INCE
ILIMITED 13.08.2024
Vs
ASIAN|
IMERCHANTS
AAID o0
ICS (COMM.) |594/2023 |31.10.2023 |AKASH [15.04.20 WITHIN ITHIN [NOT IDATE NOTDATE MISC.
|BHARDWAJ |24 IONE IONE [FILED IGIVEN INOT IAPPEARA
Vs EEK WEEK IGIVEN NCE
PUNJAB AND| [22.08.2024
INATIONAL
|BANK

[CS(COMM.) [369/2023 |04.07.2023 |VISSKAN __ [18.04.20[WITHIN |[WITHIN |NOT IDATE NOT|DATE _ |MISC.

IAVIATION 24 NE NE [FILED IGIVEN INOT IAPPEARA
|PVT. LTD. WEEK WEEK IGIVEN INCE
Vs 13.08.2024
AIRPORTS|
JAUTHORITY
IOF INDIA|
ANTD ANID
ICS (COMM.) 856/2023  [19.10.2022 [THOMAS 119.04.20 WITHIN ITHIN [NOT IDATE NOT|DATE IMISC.
IGLOBAL 24 IONE IONE [FILED IGIVEN INOT IAPPEARA
ILOGISTICS EEK EEK IGIVEN INCE
\PVT LTD 130.08.202
Vs
INTERGLOBH|
AVIATION
rTn
ICS (COMM.) W44/2023 |03.08.2023 |ORIENT [19.04.20 WITHIN ITHIN [NOT IDATE NOTDATE  MISC.
IOVERSEAS |24 IONE IONE [FILED IGIVEN INOT IAPPEARA
JAND ANR EEK WEEK IGIVEN INCE
Vs [28.08.2024
RIAA|
I[FOOTWEAR
IPRIVATE
I srren
ICS (COMM.) |841/2022 l13.10.2022 |VIJAY 19.04.20 WITHIN ITHIN [NOT IDATE NOT|DATE MISC.
UMAR 24 NE NE [FILED IGIVEN INOT IAPPEARA
IGUPTA EEK WEEK IGIVEN INCE
Vs [04.09.2024
PRABHAT|
UMAR
[CS (COMM.) [390/2022  [30.04.2022 |WELL TRANS22.04.20(WITHIN |WITHIN [NOT [DATE NOT|DATE _ |MISC.
ILOGISTICS |22 IONE IONE [FILED IGIVEN INOT IAPPEARA
IINDIA PV EEK WEEK IGIVEN INCE
ILTD 3.09.2024
Vs
GAUTAM|
ISEHGAL
M 129/2021 04.05.2018 [TENAXS.P.A [23.04.20WITHIN ITHIN [NOT IDATE NOTDATE IMISC.
Vs 24 IONE IONE [FILED IGIVEN INOT IAPPEARA
RAJENDRA| EEK EEK IGIVEN INCE

IGOWDA [05.09.2024
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ICS (COMM.) [184/2023 |31.03.2023 [RASIK I25.04.20 IMISC.
IPRODUCTS |24 NE NE [FILED IGIVEN INOT IAPPEARA
|PVT. LTD. WEEK WEEK IGIVEN INCE
Vs 6.09.2024]
BRN GLOBAL
ILOGISTIC
|PVT. LTD.

ICS (COMM.) |300/2023 |17.05.2023 [SPACEMAKER|26.04.20WITHIN ITHIN [NOT IDATE NOTDATE IMISC.
IS 24 IONE IONE [FILED IGIVEN INOT IAPPEARA
Vs EEK EEK IGIVEN NCE

TD]| [09.09.2024|
INFRASTRUC
[TURE LTD.

ICS (COMM.) |532/2020 |05.11.2020 [ARVIND 26.04.20WITHIN ITHIN [NOT IDATE NOTDATE IMISC.
IMEDICARE |24 IONE IONE [FILED IGIVEN INOT IAPPEARA
IPRIVATE EEK WEEK IGIVEN INCE
ILIMITED [10.09.2024
Vs

DR. NEERU|
IMEHRA

ICOUNTER  |394/2023 |05.12.2020 [DR. NEERU]26.04.20(WITHIN WITHIN [NOT IDATE NOTDATE MISC.

ICLAIM IMEHRA 24 NE NE [FILED IGIVEN INOT IAPPEARA

l5/2020 Vs EEK WEEK IGIVEN NCE

ARVIND| 10.09.2024
IMEDICARE
IPRIVATE
ILIMITED
22 (SH. VINEETA GOYAL,NEW DELHI |NIL
IDISTRICT JUDGH
I((COMMERCIAL COURT)-03
23 [MS. SAVITA RAO, DISTRICT|SOUTH 12, New(Civil Case ICS 26.08.2023 [SANJEEVANI (02.04.20[With inl26.04.2024With in]NIL INIL INIL
WUDGE(COMMERCIAL ICourt COMM)500 [TRADECORP |24 eek & eek
ICOURT) Block-I 23 s. SPRAY] [10.05.2024
ISTREAM
INDIA PVT|
ILTD
2, New[Civil Case ICS 23.10.2021 [STATE BANK|04.04.20[With infi5.05.2024 [With inNIL INIL INIL
ICourt COMM)358 IOF INDIA VsJ2q eek eek
[Block-T 2021 IAMAN
IDUGGAL
2, New[Civil Case ICS 11.11.2022  [ASHA [18.03.20 [With inf13.05.2024 [With in]NIL INIL INIL
(Court COMM)635 [ENTERPRISE |24 eek & eek
[Block-I 2022 IS PRIVATE| 2.05.2024
ILIMITED Vs|
INATIONAL
[BUILDING
ICONSTRUCTI
N COMDANY]
2, New(Civil Case ICS COMM [06.6.2023 [AXIS  BANK08.04.2 [With inj09.05.2024[With inNIL INIL INIL
ICourt 46/2023 ILTD VsJjo24 eek & eek
[Block-1 IMAMTA GIRI [20.05.2024
12, New[Civil Case ICS COMM}16.10.2023 [EMU LINES09.04.20With inf21.05.2024 [With in]NIL INIL INIL
ICourt l560/2023 [PVT.LTD. VsJeq eek & eek
[Block-T ILODESTAR [27.05.2024
ICONTAINER
ILINES PVT]
ILTD
2, New(Civil Case ICS COMM]1.04.2023 [CANARA 115.04.20 [With inl22.05.2024With in]NIL INIL INIL
ICourt [230/2023 IBANK Vsf24 eek & eek
[Block-I PYOTI [28.05.2024
JAUTOMOTIVE]
2, New(Civil Case ICS  COMM}ji3.09.2022 [M/S L OREAL15.04.20 With inf27.05.2024 [With inNIL INIL INIL
ICourt l541/2022 IS A Vs. RAVI24 eek eek
[Block-I IGANDHI
12, New(Civil Case ICS COMMS1.05.2023 [ENVIRTA 18.04.20With inf29.05.2024(With in]NIL INIL INIL
ICourt 29/23 [FACILITY 24 eek & eek
IBlock-1 IMANAGEMEN| 104.06.2024}
T PVT. LTD|
s.
IAMBIENCE
[PVT. LTD.




Sr.Court District Court Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
No Room Registratio Name VS

n Respondent
Name

ICivil Case ICS COMM|03.03.2022 [CANARA 23.04.20| in03.07.2024
ICourt 176/2022 IBANK Vsl24 eek & eek
[Block-I IM/S.  UNITY| [11.07.2024
ICABLE AND|
ICOMPONICS,
A
IPARTNERSHI
Ip oo
12, New(Civil Case ICS COMM03.05.2023 [MEENA 24.04.20[With inj02.07.2024With  inNIL INIL INIL
ICourt 262/2023 [TANWAR 24 eek eek
Block-I ISOLE PROP|
VBM
ICONSTRUCTI
JIONS Vs,|
UNICIPAL
ADDAD ATIN
12, New[Civil Case ICS COMM03.05.2023 [MEENA 24.04.20With inf02.07.2024(With inNIL INIL INIL
ICourt [263/2023 [TANWAR 24 eek eek
[Block-I ISOLE  PROP|
BM
ICONSTRUCTI
JIONS Vs
IMUNICIPAL
'NRDADR ATIN
12, New(Civil Case ICS COMM03.05.2023 [MEENA 24.04.20With inj02.07.2024With inNIL INIL INIL
ICourt [267/2023 [TANWAR 24 eek eek
[Block-I ISOLE PROP|
BM
ICONSTRUCTI
NS Vs|
IMUNICIPAL
NDRDADATIO
12, New(Civil Case ICS COMM03.05.2023 [MEENA 24.04.20With inj02.07.2024With nNIL INIL INIL
(Court [276/2023 [TANWAR 24 eek eek
[Block-I ISOLE PROP|
UBM
ICONSTRUCTI
JIONS Vs
IMUNICIPAL
ADDAD ATIO
12, New(Civil Case ICS COMMi17.07.2021 [IDBI BANK|25.04.20[With inl16.07.2024 With in]NIL INIL INIL
ICourt [203/2021 ILTD. Vsf24 eek & eek
Block-I [ROHTASH [23.07.2024
ISINGH
24[MS. ANURADHA SHUKLA[SOUTH 6, NewCommercial |[CS(COMM) [08.11.2021 [SUPARSHAVA(15.04.20/01.07.2024 | 130.07.202 [12.08.2024 |- -
IBHARDWAJ, DISTRICT] ICourt 1370/2021 ISWABS INDIAj24 28
WUDGE(COMMERCIAL [Block-I VS AGN|
ICOURT) [INTERNATIO
INAL
16, NewCommercial [CS(DJ) 11.09.2020 [OM METALS[16.04.20} S 2.07.202 [29.07.2024 | S
ICourt 1326/2020 IRATNAKAR |24 23
[Block-I VS NBC(Q
[NDIA LTD
6, NewCommercial [CS(COMM) [16.09.2022 [HOLISOL 20.04.20[28.05.2024 109.07.202 [02.08.2024 |- -
ICourt 548/2022 [LOGISTICS |24 23
IBlock-I [PVT LTD V§
[EASTMAN
JAUTO POWER|
25 [SH. SANDEEP YADAV ISouth INIL
26 [SH. SANJEEV KUMAR(South 29, NewCommercial |[CS Commfi8.07.2022 [R.K. Gupta &10.04.20} - - - - -
ISINGH, COMMERCIAL] ICourt W17/22 Associates andl24
ICOURT. [Block-IT JAnr. Vs
[Pristine
[Publications
[Pvt. Ltd.
129, NewCommercial [CS  CommJ03.08.2022 [Neptune India18.04.20} - F + F -
ICourt k49/22 [Ltd. Vs. R.MJeq
[Block-IT IControls  Pvt|
Ltd.
129, NewlCommercial [CS  CommJ02.06.2023 [PNB Vs.f19.04.20 - F F - -
ICourt 37/23 Pogender 24
[Block-1T ISingh Thakur
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29, NewCommercial 19.07.2022 [Purple Monkey}23.04.20]
ICourt K18/22 s.  Greatestj24
[Block-IT ICommon
[Factor Pvt)
ILtd.
27 (SH. LOKESH KUMAR[South ko, New/CS/COMMER [CS/COMM/6[11-11-2022 [NEW  INDIAi9-02- | 103-04- F 3 -
ISHARMA, DISTRICT] ICourt ICIAL 6/2022 [TIMBER 2024 2024
WUDGE(COMMERCIAL Block-IT ISTORE \E
ICOURT) [HSK  INFRA|
[PVT. LTD.
ko,  NewCS/COMMER [CS/COMM/3[13-01-2023 [PANASONIC [15-01- [ F F + s
ICourt ICIAL 13/2023 ILIFE 2024
[Block-IT ISOULUTIONS
[[NDIA P. LTD,
VS AMIT|
[ENTERPRISE
5
ko, NewCS/COMMER [CS/COMM/3|27-11-2019 JASHISH 19-02- [ I24-04- F + -
ICourt ICIAL B4/2019 JAGGARWAL [2024 2024
[Block-IT VS M/§
IRACING
[PROMOTIONS|
[P. LTD.
ko,  NewCS/COMMER [CS/COMM/6[24-11-2022 [M/S POTHOS[]21.02.20 [26-04- F F s
ICourt ICIAL 60/2022 ISOLUTIONS |24 2024
[Block-IT S M/S D. K|
ICHEMICALS
[P. LTD
ko,  NewCS/COMMER [CS/COM/12/|04-01-2022 [MERCHANTS [22-02- [ 130-04- F + s
ICourt ICIAL 2022 ICOURIER  PJ2024 2024
Block-IT ILTD. VS
ISURYA
ICARGO
ko, New|CS/COMMER [CS/COM/619]27-07-2022 [SURYA 22-02- [ I F F o
ICourt ICIAL 2022 ICARGO 2024
[Block-IT [FORWARDER
IS P. LTD. V§
IMERCHANT
ICOURIER P|
[LTD.
ko, NewCS/COMMER [CS/COM/65 [19-11-2022 |[STATE BANK|28-02- | S F F I
(Court ICIAL /2022 F INDIA VS2024
[Block-IT [RAJ KUMAR
ko, NewCS/COMMER [CS/COM164/|02-03-2022 [SUNIL 05-04- - F F -
ICourt ICIAL 2019 [KUMAR  VSo24
[Block-1T IRIGHI GUPTA|
[DIRECTOR
ko,  NewCS/COMMER [CS/COM/12/|05-01-2024 [NEERAJ  VS{i9-04- [ F F F F
ICourt ICIAL 2022 MS FNP[2024
[Block-IT [ESTATE
ko, New|CS/COMMER [CS/COM/40 |03-07-2023 [MAMCHANDI [24-04- | - F + -
(Court ICIAL 7/2023 S M/Spo24
[Block-IT [EURONET
ISERVICES
[[NDIA
[28|SH. LAL SINGH, DISTRICT|SOUTH-EAST[18 BLOCKICS(COMM) [696/2022 [15-07-2022 MANTEC 01-04- [29-04- [29-04- [25-05- [25-05- 15-05-
WUDGE Il ICONSULTAN[2024 [2024 2024 2024 2024 2024
TS PVT,|
ILTD. Vs|
ICUCKOO
IAPPLIANCE
FPVT LTD
29 [MS. NEELAM SINGH,[SOUTH-EAST NIL
IDISSTRICT JUDGE
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131

[MS. ANU GROVER BALIGA

ISOUTH-EAST

[COMMERCI|CS
ALSUIT  (COMM/751
2023

8/14/23 /S
RE.

EDIA
NTURES
S. M/S|
DCLIFFE
IFETECH

T LT

S$Gj06.03.2

024

[20.03.20
24

INOT YET]
[FILED

INOT YET]
[FILED

[PE-20,21
& 24|
MAY, 24
[DE- 30|
MAY,
[F.ARG.-
[22.07.202

ICOMMERCICS
IAL SUIT ICOMM/607|
2021

02.12.2021 [BRILLTECH

4.04.2

19.04.202

INOT YET]

IPRIVATE
ILIMITED Vs,
IDARRAMEK
IS HOTELS|
AND

IoveEr opEp

[ENGINEERS 024

4

[FILED

INOT YET]
[FILED

[PE-11 & 12|
WULY, 24
DE- 1 & 2
IAUG.,
[F.ARG.-
05.09.20
24

ISH. BHUPESH KUMAR

ISOUTH-EAST

ICommercial CS
[Suit COMM)/9
39/2023

TATE
ANK
INDIA
00JA
HARMA
JAND ORS.

[10-10-2023

OFo04.202
Vslg

ICommercial |CS/COMM/
ISuit I22/2024

12-01-2024 ARVINDER
INGH PURYI|

S
HMEET
AHNI
ROPRIETO
OF M/S|

22.04.2
024

Commercial CS/COMM/
ISuit 0956/2023

1A QLT
13-10-2023 [KUCHIPUDI
[IDANCE
ICENTER
JAND ANR|
Vs MS,|
IPURVADHA
INASHREE

AND ODQ

lo2.04.20
24

ICommercial CS/COMM/
ISuit 148/2020

CHITKARA
EVERAGES)
s M/S|
CCUFIL
UTOMATIO|

06-03-
2020

12.04.202
7]

[Commercial |CS/COMM/
[Suit [740/2023

07-08-
2023

/s. RISH]
ACKAGING
HROUGH
TS
ROPRIETO
SH|
KASH

LCQLTDYATANL

18.04.202

[Commercial CS/COMM/
[Suit 185/2022

/S AVENIR}
NNOVATIV

02-03-
2022

‘OLUTIONS

/OPANKAJ
THORE

Vs M/S|

AMDADY

[27.04.202
4

CommercialCS DJ
ISuit [205/2021

26-02-2021[EZEE
[FLIGHTS
[TRAVEL PVT|
ILTD Vs
VINDER
INGH

29.04.202]

ICommercial |CS/COMM/
ISuit n72/2020

23-06-
2020

IM/S

DHANI
LOUR

ILLS LTD

s MOHD,
[ADEEM

29.04.202]

ICommercial CS/COMM/
ISuit [227/2023

ANK
ARODA V|
/S MILAN|
NTRPRISE
AND ANR.

03-03-
2023

OF-

29.04.202]

B3

IMS NIRJA BHATIA

ISOUTH-EAST

INIL




Sr.Court District Court Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
No Room Registratio Name VS

n Respondent
Name

ISH. RAJESH KUMAR SINGH ICOMMERCI|
IAL CASE 2023 IPARKASH [2024
AND
[BROTHERS
IPRIVATE
ILTD
[THROUGH
rre
[COMMERCI| 13-09-2019[M/S 1ALJ06-04- [NIL INIL INTL INIL INIL INIL
IAL CASE [LOGISTICS [2024
INDIA LTD|
Vs
IMETALLIDE
ICHEMICAL
INDUSTRIE
LINIINTA
[COMMERCI| ™ [30-05- INDIA 19-04- [NIL [NIL INIL INIL [NIL [NIL
IAL CASE 2023 IOFFSET 2024
[PRINTER
IPVT LTD Vs
IM/S
ILEARNING
[HUB
I LR O IO
ICOMMERCI 26-07-2023[M/S  TRUEZ22-04- [NIL INIL INIL INIL INIL INIL
IAL CASE INORTH 2024
[TECHNOLO
IGIES PVT,
ILTD.
[ITHROUGH
MS.
ADCITANIA
[COMMERCI | 29-08- ICANARA 25-04- [NIL INIL INIL INIL INIL INIL
IAL CASE 2023 ANK Vsi2024
ANJU
INGH
[PROP M/
ISWETA
[ENTERPRIS
lee

135 [SH. RAJ KUMAR TRIPATHI,SOUTH-EAST [NIL
[DISTRICT
WUDGE(COMMERCIAL
ICOURT)

136 [SH. ARVIND KUMAR,[EAST 12 [RECOVERY [123/2022 26-04-2022 [AP 07-08- |.. . IP.E.-09-05-]
IDISTRICT JUDGE), JASSOCIATES [2023 2024 D.E.q
ICOMMERCIAL COURT-02 IVS. FCY [16-05-

ISOLUTION 2024, 214
ILTD. [05-2024
IFINAL
IARGUMEN|
I g
12 [RECOVERY [370/2023 [15-04-2024 [SAPNA JAIN[i5-04- |.. . [P.E.-08-
S. 2024 5-2024
[BELLSTONE [D.E.-18-05-|
[HI TECH] 2024,
[INTERNATIO [FINAL
INAL JARGUMEN|
[T-30-05-
12 [RECOVERY [183/2023 22-05-2023 [RAJESH JAIN[8-10- |.. . [P.E.-24-05-
S. POOJA]2023 2024 D.E.-|
INIJWAN [04-06-
2024, 051
6-2024
[FINAL
JARGUMEN|
e 4
12 RECOVERY [206/2023  [02-06-2023 ARUN GOELj26-04- |.. . IP.E.-10-05-
S.  ANANTA[2024 2024 D.E.-
JORTHO [22-05-
ISYSTEM PVT| 2024
ILTD. [FINAL
JARGUMEN|
[T-31-05-
12 [RECOVERY [123/2022 26-04-2022 [AP l07-08- |.. . [P.E.-09-05-
JASSOCIATES [2023 12024 D.E.q
S. FCS| 16-05-
ISOLUTION 2024, 214
ILTD. 5-2024
[FINAL
IARGUMEN|
L a0
12 [RECOVERY [370/2023 15-04-2024 [SAPNA JAINj5-04- |.. . [P.E.-08-
S. 2024 5-2024
IBELLSTONE [D.E.-18-05-
[HI TECH| 2024,
[INTERNATIO [FINAL
INAL IARGUMEN(
[T-30-05-
12 IRECOVERY [183/2023 22-05-2023 [RAJESH JAIN[8-10- |.. . IP.E.-24-05-]
IVS.  POOJAl023 2024 D.E.-
INIJWAN [04-06-
2024, 05
6-2024
[FINAL
IARGUMEN(
e c
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137|SH. CHANDRA SHEKHAR, [CS Comm 209 01-06-2023 [NITIN GOELjo2-04- [08-07- [08-07- 108-07- I20-08-2024(06-09-
[DISTRICT JUDGE), S RAESH|2024 2024 2024 2024 2024
ICOMMERCIAL COURT-02 [BHARDWAJ
101 ICS Comm 207 13-07-2024 [DNOVA 03-04- [29-07- [29-07- [29-07- I27-08-2024 [12-09-
INFRACON  [2024  [2024 2024 2024 2024
[PVT. LTD.V§
[ROOT
IDESIGN
[[INDIA PVT)
[LTD.
101 ICS Comm 134 01-04-2024 [M/S ALL+24-04- [07-08- 7-08- 7-08- I27-09-2024 [15-10-
'AYS 2024 2024 2024 2024 2024
[LOGISTICS
CHA) PVT|
ILTD. V/S M/S|
IPARK NON-
OVEN PVT|
TN
101 [CS Comm 135 01-04-2024 [M/S ALL424-04- [07-08- [07-08- l07-08- I27-09-2024 [15-10-
'AYS 2024 2024 2024 2024 2024
[LOGISTICS
CHA)  PVT|
ILTD. V/S M/S|
IPARK NON-
OVEN PVT|
o
101 [CS Comm 33 01-04-2024 [M/S ALL424-04- [07-08- l07-08- l07-08- Ip7-09-2024 [15-10-
AYS 2024 2024 2024 2024 2024
[LOGISTICS
[NDIA  PVT|
ILTD. V/S M/S|
IPARK NON-
OVEN PVT|
o
101 ICS Comm 174/2023 11-05-2023 [PUNJAB 26-04- [06-08- 6-08- 106-08- 9-09-202425-09-
INATIONAL ~ [2024  [2024 2024 2024 2024
[BANK VS
[KOMAL
INANDA
o1 ICS Comm kWoo/2019  j12-12-2019 [M/S  SUPER[29-04- [01-08- 1-08- 1-08- [10-09-2024 [01-10-
ISHINE 2024  [2024 12024 2024 2024
[PRODUCTS
S S3|
[BUILDWELL
[PVT. LTD. &
JORS.

138 |SH. SANJEEV KUMAR|North-East  [201 1l ICS ICS(COMM)- [PARVEZ 01.04.20WITHIN 10[YES INO 3 DAYS[TO BE[02-05-
IMALHOTRA, DISTRICT]| COMMERCI102/2019 JANWAR  VSJeq IDAYS IPRIOR TOHEARD [2023 — P.E|
WUDGE (COMMERCIAL)-01 IAL)/CIVIL IRAIS AHMAD [FINAL ION  04-18-05-

JIARGUMEN [06-2023 [2023 -
T [D.E. 04
6-2023 —
[FINAL
ADCrmmg
= ICS ICS(COMM)- M/S AM.Kl02.04.20|WITHIN 10[YES INO DAYS|[TO BE]23.04.2024]
COMMERCIR20/2023 ETALS VSJ24 [DAYS IPRIOR TOHEARD [ P.E.
IAL)/CIVIL IM/S AZEEM| IFINAL ION  07-15.05.2024
[NDUSTRIES JARGUMEN [06-2024 |- D.E|
ISAND T 7.06.2024
ICASTING |-  FINAL
IARGUMEN]|
fre
13 ICS ICS(COMM)- IDEVI  SINGH|03.04.20[WITHIN 10[YES NO B DAYS|[TO BEj07.05.2024
COMMERCIf127/2023 S. ANILj24 [DAYS [PRIOR TOHEARD |- P.E.
IAL)/CIVIL [KUMAR [FINAL JON 3.06.2024
JIARGUMEN (08.07.20 |- D.E|
Ir 24 8.07.2024]
- FINAL
IARGUMEN|
fre
23 ICS °S(COMM)- [HARSHAD 05.04.20[WITHIN 10[YES INO DAYS[TO BE|17.05.2024
COMMERCI|59/2023 IGUPTA VS|24 IDAYS [PRIOR TOHEARD |- D.E|
IAL)/CIVIL IGREEN [FINAL JON 7.06.2024
'AVES JIARGUMEN ([07.06.20 [ FINAL
[ENVIRONME T 24 IARGUMEN]|
INTAL TS
ISOLUTIONS
AN QDG
5 ICS [CS(COMM)- VASUDHA 05.04.20(WITHIN 10[YES INO DAYS[TO BE|17.05.2024
COMMERCI62/2023 [ENVIROACIO [24 IDAYS PRIOR TOHEARD [- D.E|
IAL)/CIVIL IN LLP| IFINAL ION [07.06.2024
THROUGH JARGUMEN [07.06.20 |-  FINAL
[TS AR VS| T 24 JARGUMEN|
/S GREEN| TS
'AVES
lexnrp AN
ICS ICS(COMM)- [SH.  SACHIN|06.04.20[WITHIN 10[YES INO 13 DAYSTO BE[15.05.2024
COMMERCIf92/2023 [KUMAR JAINj24 [DAYS [PRIOR TOHEARD |- P.E.
IAL)/CIVIL S. SH | IFINAL ON 1.05.2024
IDEEPAK JAIN JARGUMEN (05.07.202[— D.E|
T 2 5.07.2024
- FINAL
IARGUMEN]|
fre




Sr.Court District Court Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
No Room Registratio Name VS
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Name

ICS [CS(COMM)- JANITA GUPTA|08.04.2 0 BE[16.04.2024
COMMERCI[21/2024 S. SONU 024 IDAYS PRIOR TOHEARD |- P.E.
IAL)/CIVIL [FINAL ION [13.05.2024
JARGUMEN [25.05.202(- D.E|
T 23 25.05.2024
-  FINAL
JARGUMEN|
fre
8 ICS ICS(COMM)- M/S POLO[09.04.20WITHIN 10YES INO DAYS|[TO BE|07.05.2024
COMMERCIl3/2023 [ENTERPRISE |24 [DAYS PRIOR TOHEARD [- D.E|
IAL)/CIVIL IS VS, M/S§ [FINAL N 3.06.2024
[PARAMARA JARGUMEN [03.06.20 |-  FINAL
[PROMOTIONS| T 24 JARGUMEN|
[PRIVATE TS
[LIMITED
ICS ICS(COMM)- [MR.  KARAN|18.04.20 WITHIN 10[YES [NO B DAYS|[TO BEj04.05.2024
COMMERCIl48/2021 [BHUTANI 24 [DAYS IPRIOR TOHEARD [~ D.E|
IAL)/CIVIL [TRADING AS| [FINAL ION 24.05.2024
IM/S KMSH| JARGUMEN [24.05.202-  FINAL
[NDUSTRIES T 28 IARGUMEN|
S. MRS TS
[RAJESHWARI
IDPDNADRIETOD
o ICS ICS(COMM)- M/S TONY|24.04.20[WITHIN 10YES INO 3 DAYS|[TO BEJ24.05.2024
COMMERCI[24/2024 ISALES 24 IDAYS PRIOR TOHEARD |- P.E.
IAL)/CIVIL ICORPORATIO [FINAL JON 30.05.2024]
IN VS, M/S JARGUMEN [11.07.202 |- D.E|
ISHIV SHAKTI| I 23 27.07.2024
[TRADERS - FINAI
IARGUMEN|
e
11 ICS [CS(COMM)- IMUNIRUDDI [24.04.20/WITHIN 10[YES INO 3 DAYS[TO BE}15.05.2024
COMMERCIl4/2023 IN VS, M/Spq IDAYS [PRIOR TOHEARD [- P.E.
IAL)/CIVIL ISHREE RAM| IFINAL ION 29.05.2024
[RON STORE JARGUMEN (03.07.20 |- D.E|
T 24 3.07.2024
-  FINAL
JARGUMEN|
e
139 [SH. BRIJESH KUMAR GARG [Shahdara 1301, New/CS(COMME [Framin [Listing ofjAffidavit [Affidavit Written |Oral (Other
ICourt [RCIAL) g  theWitness |of lof Argument Argume [Stages/H
[Building lissues [Evidence Witness s ints learing
[Date
301, New/CS(COMME [CS l07-10-2022[Ashish  Jain(16.04.2 [Not Filed [Not Filed [Not Filed NO INO IPE:06.05.
ICourt [RCIAL) Comm.) IProp of M/slo24 2024
[Building INo. 565/22 Mishti lando7.05.
[Trading Co,| [202413.0
vs. Shril I5.2024
IGanga Ram)| land
harma 14.05.202
£ NI/, a £ord
301, New/CS(COMME [CS 27-01-2024 K Mittall19.04.2 [Not Filed [Not Filed [Not Filed NO INO PE|
ICourt IRCIAL) COMM)75 S. Rajivio24 [21stand
Building 24 harma l22nd
May,
[2024 and|
[DE:
27.05.202
a A
1301, New/CS(COMME [CS 16-02-2021[M/S OP AND{20.04.2[Not Filed [Not Filed [Not Filed NO INO IPE:
ICourt IRCIAL) COMM)92 ISONS 024 08.05.20
Building 21 [TRADERS 124
[PVT LTD Vs,
ANJAY
RASAD
HAGA
301, New/CS(COMME [CS 22.04.2024{Uma 22.04.2Not Filed [Not Filed [Not Filed NO INO [PE:
(Court IRCIAL) Comm.) hankar 024 16.05.202
[Building INo. 1/24 ahney vs. 7] and)|
IChandan 17.05.202
[Parmacy %1 DE;|
ILimited 4.05.202
4 and|
4o |MS. KIRAN BANSAL,[Shahdara [ROOM  [COMMERCIA[ ™ 25-09-2023 [PUNJAB 03.04.20[NOT INOT INOT INO- INO [11-05-2024
IDISTRICT JUDGE), INO 57 IL INATIONAL |24 [FILED IFILED [FILED
((COMMERCIAL COURT) [BANK Vs SHRI|
ISANJEEV
ISETH,
IPROPRIETOR,|
IM/S.
REERSINIATY
[ROOM ICOMMERCIA 25-11-2023  [[dbi Bank10.04.20[NOT INOT INOT INO- INO 10-05-2024]
INO 57 IL ILimited Vsie4 [FILED [FILED [FILED
ISahib Dhiman
[ROOM [COMMERCIA| 19-04-2023 [HDFC BANK[18.04.20NOT INOT INOT INO- INO 9.05.2024
INO 57 IL [LTD. Vs AMITj24 [FILED [FILED [FILED
IMEHRA
[PROPRIETOR
F M/S AMIT]|
ISAREES
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12/01/2024 [Punjab [19.04.20 8.05.2024
INO 57 L INational Bankl4 IFILED [FILED IFILED
Vs Siyara
[Creations
[Through
[Proprietor  Sh|
IDeepak Kuma

[ROOM  [COMMERCIA[ ™ [25/11/2023 [Mahipal [25.04.20]NOT INOT INOT INO- INO [13.05.2024
NO57 [L handari oy FILED  [FILED  [FILED
ingh Vi
[Mayasheel
Retail  India)
[Limited

[ROOM  [COMMERCIA[ 21-10-2023 [SARAOGI [26.04.20]NOT INOT INOT INO- INO lo3.07.2024
INO 57 IL ISUPER SALES}24 [FILED [FILED [FILED

[PVT. LTD. V:
IMD.  IQBAL|
[PROP. STYLE|
ICOLLECTION

[ROOM ICOMMERCIA| ™ 26-09-2023 [CANARA 26.04.20[NOT INOT INOT INO- INO [13.05.2024
INO 57 IL IBANK Vs SMTj24 [FILED [FILED [FILED
[RASHIDA

k41 [SH. SURENDER S. RATHI [Shahdara INIL

KW2|SH. REETESH SINGH IShahdara NIL

43 [MS. PREETI AGARWAI|North-West  |406 ICivil ICS COMM-15.07.2021 [SH. ATUL 01.04.2024
IGUPTA, DISTRICT JUDGE, 1336/2021 PAIN VS LATE|
((COMMERCIAL COURT) ISH. PARVEEN|
PJAIN
THROUGH
ILRS

ICS COMM-+19.10.2019 [SONU \E| 4.04.2024]
1375/2019 IMANISH
[KAPOOR @
ISONU
[KAPOOR

ICS COMM-08.04.2022 [M/S STB| 104.04.2024|
[239/2022 [TECHNOLOGI|
[ES PVT LTD|
Vs M/S|
IMAHENDRA
[ELECTRICS

ICS COMM-+30.05.2022 [RAJDHANI 9.04.2024]
U55/2022 [FURNISHING
[PVT LTD V§
J[UKKEN
ERGESH
JOSH

°S COMM-+30.03.2021 /S [10.04.2024
[265/2021 SWITCHER
[[NDIA LLP VS
JABHIJIT
ISINGH AND|
JANR

ICS COMM-+27.10.2022 [TEXZIUM [15.04.2024
B17/2022 [NTERNATIO
INAL PVT LTD|
S SEVEN|
ISTAR
[PROJECTS
[PVT LTD

ICS COMMH+17.08.2018 [KRISHAN 22.04.2024]
355/2022 IKUMAR VS
JARUN GUPTA
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ICS COMM-18.02.2021 [M/S 22.04.2024]
[114/2021 GAD
[NDUSTRIES
S M/S|
JOSARA
[NNOVATION
S PVT LTD
ICS COMM-+16.07.2021 [M/S CRYSTAL 23.04.2024]
38/2021 "ROP
IPROTECTION
ILTD \E|
[RANDHIR
ISINGH

ICS COMM-+24.09.2021 [M/S WONDER) 23.04.2024
l529/2021 JALUBOARD
JOVERSES VY
IM/S
JALUMINIUM
VORLD
[THROUGH
TS DDAD

ICS COMM-+02.12.2019 [UTTAM 130.04.2024
k21/2019 ISTEEL
IALLOYS PVT|
ILTD VS M/S|
[BHUPESH
ISTEEL  PVT|
ILTD

44 [SH.VINOD YADAV 1316 [Civil ICS/Comm./5[25.01.21 IM/s  Shimaq 01.04.24
3/21 IOrganics Vs
IM/s Crystal
ICrop
[Protection Pvt|
ILtd. And Anr.

ICS/Comm./316.01.23 [Union Bank of| 1.04.24
3/23 [[ndia Vs
[Rajesh Kr)
[Pathak

ICS/Comm./2}20.04.23 Suvinder 01.04.24
2/23 Singh  Bhatia
s. Seven Seas|

[Hospitality

[Pvt. Ltd.

°S/Comm./1/05.11.20 JAmol 104.04.24

5/20 Bhatnagar Vs

|Aditya Kr|
jha

ICS/Comm./3[30.07.21 JAyush 4.04.24
64/21 [Flexipack Pvt)
ILtd. Vs. Amol
[Bhatnagar

ICS/Comm./5[19.01.22 IM/s  Freedo: 8.04.24

/22 [Enterprises Vs|
/s Sury:

[Plast India

°S/Comm./2[17.04.23 ISanjeeev  Goel [08.04.24
85/23 s. M/s Jindal
ICotex Ltd.

ICS/Comm./8|01.12.23 P.P Products [08.04.24
72/23 s. Jagdish|
[Bhimraj
Solanki

ICS/Comm./115.02.23 [Urvashi 9.04.24
36/23 [[Infrastructure
Ltd. Vs|
[Surender
[Kumar
[Sachdeva
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1/22

Vs. Sati|
[International
|And Ors.

ICS/Comm./1/04.03.23 IDevender [09.04.24
169/23 [Kumar Vs

[Rakesh Bansal
ICS/Comm./3[16.10.18 [Rajni  Kasliwal [10.04.24
1/22 s. Sat

[[nternational

JAnd Ors.
ICS/Comm. /1 [20.02.23 [Bank of Barod: [15.04.24
lo/22 s. M/s P.§

[Enterprises
ICS/Comm./3[12.05.23 ICanara  Banl 16.04.24
[77/23 s. M/s

[Niansh  Indie

IPackaging And|

JAnr.
ICS/Comm./2[24.04.23 ICanara  Banl 22.04.24
09/23 s. M/

ISanmati  Steel

JAnd Anr.
ICS/Comm./4[11.03.19 ssisko  Life] 23.04.24
/19 Sciences  And|

rs. Vs. Sani

IMedicos Al

[Division O

IMaklo Biotec

JAnd Ors.
ICS/Comm./3[29.02.20 [Saini  Medico 23.04.24
12/22 A Division of|

[Maklo Biotech

JAnd Ors. Vs

IOssisko  Life]

Sciences  And|

IOrs.
°S/Comm./3/06.08.21 [Edgetech Al 23.04.24
186/21 ISystems ~ Pvt|

ILtd. Vs

[Envicon

[Technologies

[[India Pvt. Ltd.
ICS/Comm./7[17.02.2020 [Usha 24.04.24
/20 haturvedi Vs

ISeth  Sunde:

[Lal Jai

charitable

[Hospital
ICS/Comm./1/02.03.2021 [M/s New Age| 24.04.24
3/21 JAcoustics Pvt|

ILtd. Vs

JAdamas

[[nternational

School
°S/Comm./4[16.09.21 /s Padm 25.04.24
[70/21 Singh Vs. M/s

JADO  (India)|

IPvt. Ltd.
ICS/Comm./6]08.08.22 Napin Impe: 25.04.24
60/22 ILtd. Vs

[Bagpoly

[Enterprises
ICS/Comm./3[16.10.18 IRajni Kasliwal [26.04.24




Sr.Court District Court Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
No Room Registratio Name VS
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Name

ICS/Comm./8[16.11.22 ISunblaze [27.04.24
69/22 IAppliances Vs
[Pranay
|Appliances
ICS/Comm./3[27.04.23 IM/s Apes [27.04.24
[22/23 [Express
[fransco  Pvt]
Ltd. Vs. M/s
ISMS AABS|
[[ndia Tollways]
[Pvt. Ltd.
ICS/Comm. /7 13.12.21 [Umesh Sharm: 29.04.24
0/21 s. Nares]
[Kumar
ICS/Comm./5[26.07.22 [PVR Global 130.04.24
189/22 Trading Co. Vs|
ISwatvik
[[nternational
45 [SH. GORAKH NATH|[North INIL
IPANDEY, DISTRICT JUDGE|
((COMMERCIAL)
146 |[SH. PANKAJ GUPTA,SOUTH 03 ICommercial |CS COMM.J16.02.2024 [STATE BANK[08.04.2 [15.04.2024 [22.04.2024[22.04.202 [NIL INIL INIL
IDISTRICT JUDGEWEST lsuit 87/2024 JOF INDIA VSo24 A
((COMMERCIAL) RICHA
03 ICommercial |CS COMM.,J07.02.2024 |[AG TRADERS[10.04.20(18.04.2024 [24.04.2024[24.04.202 [NIL INIL INIL
lsuit 169/2024 S BUDDY|24 23
[RETAIL
[PRIVATE
ILIMITED
1603 [Commercial |CS COMM.[27.10.2023 [CANARA [15.04.20 [15.04.2024 [15.04.2024 [15.04.2024NIL INIL INIL
Isuit K93/2024 IBANK VSi24
[UMA SELH
J[HELP GROUP
1603 Commercial |[CS COMMJo5.01.2024 [ICICI =~ BANK[15.04.20 [22.04.2024[29.04.2024[29.04.202 [NIL INIL INIL
uit I5/2024 ILIMITED VS |24 23
IMOHD.
[RFAN
1603 ICommercial |[CS COMM.,J05.12.2020 [UNION BANK23.04.20[30.04.2024/01.05.2024/01.05.202 [NIL INIL INIL
Isuit [188/2020 IOF INDIA VSi24 23
IGOPAL DAIRY|
1603 ICommercial |CS COMM.[20.01.2024 [DEVI KARAM23.04.2030.04.2024(01.05.2024 /01.05.202 [NIL INIL INIL
suit k7/2024 JASSOCIATES |24 4
VS ANOOP|
IKUMAR
IANGRISH
603 ICommercial |[CS COMMi18.08.2023 [UNION BANKI25.04.20/02.05.2024/09.05.2024/09.05.202 [NIL INIL INIL
uit 1385/2023 JOF INDIA VSi24 ¥
[MS. LAXMI|
IGUPTA
603 ICommercial |[CS COMM13.02.2024 [DEVENDER [25.04.20/02.05.2024(16.05.2024 [16.05.2024|NIL INIL INIL
fsuit [78/2024 IDAHIYA ~ VSi24
IMUSCLE
IMAKER AND|
JANR.




District Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
Registratio Name VS
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Name

ICommercial |[CS COMM.[28.03.2024 129.04.20/06.05.2024[13.05.2024 [13.05.2024]
suit 177/2024 IBANK VS24
[BHUP
INARAYAN
IMISHRA
47 [VIKAS DHULL, DISTRICT] 1613 Commercial [CS(Comm)/3[16.01.2024 [Rakesh Gupta04.04.20/02.05.2024[02.05.2024]02.05.202 [30.05.2024 [30.05.20 [16.05.2024
WDUGE, COMMERCIAL uit 9/2024 [Vs Dr. Batra Sj24 k 24
ICOURT-02 [Positive
13 ICommercial |CS(Comm)/ 08.06.2023 [Canara Bank06.04.20(03.05.2024/03.05.2024/03.05.202 |20.05.2024 |20.05.20 [10.05.2024
Isuit 297/2023 s Lalit Krlog %3 l24
|Aggarwal
1613 ICommercial |CS(Comm)/ [25.10.2023 [UCO Bank Vs16.04.20(07.05.2024(07.05.2024/07.05.202 [27.05.2024 [27.05.202[15.05.2024
lsuit k95/2023 [Sunita l24 71 7
1613 Commercial cs(Comm)/ [01.02.2023 [Endoplus  Vs18.04.20[16.05.2024 [16.05.2024 [16.05.2024/31.05.2024 [31.05.202[21.05.2024
suit 60/2023 ISPR 24 73
[[nternational
13 ICommercial [CS(Comm)/ [13.02.2023 [Satya Prakash{19.04.20[22.05.2024[22.05.2024[22.05.202 [04.06.2024 |04.06.20 [29.05.2024
Isuit 74/2023 VS MCD 24 23 24
13 ICommercial |CS(Comm)/ [19.10.20219 [D.P. Upadhyayf25.04.2024.05.2024[24.05.2024[24.05.202 [03.07.2024 [03.07.20 [05.06.2024
suit 1392/2023 S Virender24 23 24
[Rai
1613 [Commercial |CS(Comm)/ [22.12.2023 [PNB VS YASH27.04.20(18.05.2024 [18.05.2024 [18.05.2024§03.07.2024 [03.07.20 [03.06.2024]
[suit I563/2023 IMOTORS 24 24
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[DISTRICT JUDGE,
ICOMMERCIAL COURT-03

[WEST

48 [SH. AMIT BANSAL, ICommercial |[CS(COMM) [01.08.2023 TON BAN] nder
[DISTRICT JUDGE), [Suit 1358/2023 F INDIA VS2q [process  of|
ICOMMERCIAL COURT-03 IQUICK [Mediation.

ISERVICES
614 Commercial [CS(COMM) [04.12.2023 [BIJU JOSEPH|05.04.20[PE- INIL INIL INIL INIL INIL
[Suit I540/2023 VS KNITf24 [29.04.2024
ICRAFT & DE-
[14.05.2024
14 ICounter Claim/CounterClai |05.11.2022 [M/S NIPS(06.04.20[PE- INIL
27/2022 IRE ANDp24 [03.05.2024
[FIRE & DE-
ISERVICE VS| 108.05.2024
ISANITECH
JENGINEERIN
IG
1614 ICommercial |CS(COMM) [24.01.2024 [LAL SONS VS[i2.04.20 [PE- INIL
[Suit o/22 IDEEPAK 24 7.05.2024
JARORA & DE -
22.05.2024
1614 Counter Claim/CounterClai [22.02.2023 [DEEPAK 12.04.20 [PE- INIL
m 6/2023 JARORA VS24 7.05.2024
ILAL SONS & DEA
22.05.2024
ko [SH. RAKESH PANDIT SOUTH NIL
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